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JOINT INSPECTION REPORT OF M/S UMANG DAIRY LTD., 03 KM, HASANPUR ROAD,
GAJRAULA, AMROHA, UTTAR PRADESHAS PER HON'BLE NGT ORDER DATED

04.09.2020 CARRIED OUT BY Distt. ADMINISTRATION, CGWB AND UPPCB
ONOCTOBER21, 2020

1.0Subject Matter

Matter: Kapil Versus Central Pollution Control Board &Ors, O.A. No. 189/2020

2.00rder of Hon’ble NGT dated 04.09.2020

3.0

The Hon’ble Tribunal in the said matter passed the following directions on 04.09.2020 which is
placed as under:-

“Grievance in this application is against violation of environmental norms by Respondent No. §,
Umang Dairies Limited,operating a Dairy plant in the city of Gajraula, District Amroha, Uttar
Pradesh. The said unit is extracting ground water without any permission from the concerned
authority and is bypassing the waste on land in violation of the Water (Prevention and Control of
Pollution) Act, 1974 (Water Act). There is no ‘Consent to Establish’ or *‘Consent to Operate’ under

the Water Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1974,

In view of above, we consider it necessary to require the State PCB, Central Ground Water
Authority (CGWA)and the District Magistrate, Amroha to furnish a joint factual and action taken
report in the matter within two months by e-mail al]udic:ial~ng(@gov.inpreferably in the form of

searchable PDF/OCR Support PDF and not in the form of Image PDF. List for further consideration
on 26.11.2020.

The Joint Inspection

In compliance of the direction of Hon’ble NGT in it’s order dated 04.09.2020, inspection of M/s
Umang Dairy Ltd., 03 km Hsanpur Road, Gajraula, Amroha, Uttar Pradesh(hereinafier referred as
‘the Unit’) was carried out on 21.10.2020 by the joint team comprising of officials from Uttar
Pradesh Pollution Control Board (UPPCB)CGWB, Lucknow and District Administration (SDM,

Hasanpur) DistrictAmroha,

The team inspected the unit and assessed the air pollution, waste water management and the
compliance status of environmental normsof the unit.

The Umang Dairy Itd was earlierly establish in the name of M/s J K. Dairy Itd. Which is take over
by Sighania group in December 2006 and till now operated in the name of M/s Umang Dairy itd.
M/s Umang Dairy Lid. isengaged in production of Pasteurised milk, curd, Ghee, chhach, SMP,

butter and dairy products,having consented capacity Raw milk handing 11.5 Lakh latter/day. On

4
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the day of inspection, the unit was found operational at7.5 lack litter/day milk handling which is

about65 percent of consented production capacity.

3.1 Installed Production Capacity and Products Details

e The unit consented production Installed capacity 11.5 Lakh latter milk handing/day for
manufacturing of milk products likes Pressurised milk, curd, Ghee, chhach, SMP, butter and dairy
products etc.

*  On the day of inspection, the unit was found operational at production capacity of 7.5 Lakh litter

milk/day which is 65 percent of consented production capacity.

* The unit is using cow and buffalo milk as amain raw material which is procured from nearby areas.

Monthly milk handling data is as per the table below.

Table no. 1
S.no. | Month & year Total Milk Process (lakh liter/day) | Remarks
1 l Jan-20 ) 309.77
\‘2 | Feb-20 301.58
\ T | Mar-20 326
\ 4 Apr-20 244,27
\ 5 "~ May-20 223.16
3 Jun-20 ' 19571
7 Jul-20 - 201.14 T
8 Aug-20 21022 T
9 Sep-20 216.44 ]
10 Upto 20 Oct-20 147.09
11 Total 2375.38

The Unit has obtained Consent to operate dated 13.06.2020 under the Water (Prevention & Control
of Pollution) Act, 1974 & under the Air (Prevention & Control of Pollution) Act, 1981 from Uttar
Pradesh Pollution Control Board (UPPCB) having validity upto 31.12.2021 (Copy placed at
Annexure-1).

As per the Consent condition the production capacity Milk products cultured products
4800 mtmonth, poly Pouch milk 18000 mt/month, Skimmed milk powder -19100
mt/month and Ghee/Butter-960 mt/month.

4.0Freshwater Consumption
4.1 Sources of Fresh Water

¢ The unit is uses ground water through abstraction from Three borewells. The water from borewel|
is used for industrial as well as domestic purposes.

* The NOC for abstraction of ground water (1650 KLD) is expired on 18.05.2019 (Expired
NOC placed at Annexure-2).

M/s Umang Dariy Ltd., Hasanpur Road, Gajraula, Amroha, Uttar PradeshPage 6 of 17 ;‘Q@L/ q ‘r‘p"’
1



AN A . | IHIMYT o NRIMBINS anm

e Unit has applied for renewal of permission for abstraction of ground water to CGWA on

24.04.2019 (Copy of application for renewal enclosed at Annexure-3), but till date of inspection

NOC for withdrawal of ground water is not obtained by the unit.
As per CGWB report “Dynamic Ground Water Recourses Assessment of india-2017" (Page no.
146) Gajraula, District-Amroha has been deteriorated from Semi Critical (2011) to Over Exploited

category (2017).

4.2 Quantity of Fresh Water Consumption
e Unit has three borewells to meet daily fresh water requirement. Electromagnetic flow meters are

installed at all three borewells. During visit the following data was at the site

Table-2
' S No. | Borewell No. and location Meter Reading Flow rate Latitude and
(m%) (m’/hr) Longitude
[1. 1, Near Boiler House 477153.4 66.46 28°948°32.369" N
| 78°15'9.211"E
2. | 2, Near Main gate 29322.53 39.45 28°48'42.314" N
78°15’1241”E
3. |3, Near old hostel 4462513 35.49 28°48°38.439” N
l 78°15°11.665” E

As per the logbook data collected during visit the total fresh water consumption by the unit from
1 Jan, 2020 to 20 Oct, 2020 is as below.

Table 3
['S.No. | Month Tubewell No | Tubewell No | Tubewell No Total Water
L 1 2 3 abstraction
1 Jan20 16826 0 16889 33715
2 | Feb-20 12266 6016 16076 34358
3 Mar-20 15087 0 16828 31915
T4 [Apr20 10797 2355 13947 27099
'5 | May-20 13654 0 16188 29842
6 Jun-20 14416 2461 | 14449 28865 |
7 Jul-20 1 13320 0 14621 27941
8 Aug-20 16014 0 13905 29919
9 Sep-20 12828 360 12211 27860 _l
10 | Oct-20 9126 3275 6817 19218 |
| Total 134334 14467 141931 290732
T - ~ Total Days 293 992.25@@#

o As per the Ioggooi data s;mediscrepancy in tubewellnos 2 in the month of Jmuhly 10 sEpteE:IBer was
found.Industry shoud ask for clarify the discrepancy found in the ground water abstraction logbook
of tubewellnos 02 from July 20 to set 20,

e Average fresh water withdrawal from borewellis calculated as 992.259 KL per day from the

logbook data.

A
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5.0 Water & waste water samples collection and air quality monitoring

and ground water to assess the impac

I'he Joint Committee collected samples from the different section of wastewater treatment system

t of the industrial discharge of the unit. The Committee has

also collected one sample of borewell installed outsidebehind the unit in Sri Harjeetsingh farm

house campus.

e Collected water and waste water samples have been submitted to UPPCB Bijnor laboratory for

analyzed. The details of analysis report are being enclosed.

e Stack monitoring was carried out by UPPCB, Moradabad laboratory. The details of analysis report

are being enclosedAnnexure-9.

6.0 Characteristics of the wastewater of ETP system and Ground Water

6.1 Effluent Management system

¢ The unit has installed effluent treatment plant/system based on the anaerobic and aerobic

treatment unit on activated sludge process and flow meter installed at different section of ETP.

The Flow meters readings found at the time of inspection is as below:

S no. Location of Flow meter

Reading

1. Inlet of UASBR-I

00097775 m’

2. Inlet of UASBR-1I

Not shown

3. | Outlet of ETP

61.43 m'/hr flow rate

e At the time of inspection totalizer reading of flow meter of ETP outlet was not shown due to that

only flow rate 61.43 was observed.

¢ Unit has installed two water flow meter at inlet of USABR 1 & 11 separately. Water flow meter

4. | Outlet of U.F. 386568.9 m’
rl 3 RO-1 feed 2137823 m’
6. | RO-I Permeate 49557.63 m’
7 RO-II reject 0091567 m’
% 8 % Gardening/irrigation pipeline 11472m’ -

attached with USABR II not showing the totalizer reading due to electrical fault.

}’ %4 4 e
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e TP received effluent from different plant production sections and  consists ol

y treatment followed by two stage
1750 KLD. The

physiochemical treatment, biological treatment, tertiar
RO System and ultra-filtration has been installed having total capacity of

flow diagram of the ETP installed in unit is as below.

ETP FLOW DIAGRAM

Equalization Tank ]

e ¥

DAF-1 DAF-I

¥

r Collection Tank J|=

¥
Digester
-1

Lamella Clarifier
Aeration tank-| _}4 ={ Aeration tank-Il

v

Sludge
Drying
Beds

'! Collection Tank

¥

Permeate for boiler feed ‘—l ROT& I H U.F. }—' Washing in plant
Reject for boiler ash quenching ¢ &jeci

e Ro permeates of ETP is sent for further treatment through DM plant and use in boiler
feed and reject of the RO-II is used for quenching of boiler ash and dust suppression in
premises.

o Sludge received from the clarifier are send to sludge drying beds for the dewatering and it
is used as a manure.

o Ash generated from the boilers is being disposed for filling of low lands in nearby area.

e The analysis result of collected samples are presented bellow

Table-4
Chartfor ETP WasteWater Analysis report
Paramcter | Inlet of Qutlet of Outletof | Outlet of | Outlet of RO | ROReject |
ETP UASBR Aeration ETP ETP PERMEATE
Tank (before (After

: | I MGF) MGF)
| pH 7.19 71 | 762 | 780 8 744|172
| Colour Milky Slight Brownish | Colorless | Colorless Colourless Brownish

| Blackish (| N

| Odor Foul Unpleasant | Unpleasant | Odorless Odorless |  Odorless | Unpleasant
TDS@ugh) | 1180 | 1130 | 1060 | 1070 870 114 210
| TSS (mg/l) 1283 | 689 3856 | 62 | 48 | 32| 66
TS (mgl) 2463 | 1819 | 4916 | 1132 | 918 | 146 | 2276
- BOD (mg/) 620 | 230 _4_ 6 | 12 | 10| 4 T 6
COD (mg/l) 1600 | 400 | 80 | 64 40 24 1 84
Oil and Greas | 192 18 8 | 4 ~ ND ;

12
)4-' Tl
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e The joint team also collected the ground water sample from borewell within the premises and outside

the premises. The analysis report is presented below:

Table No. 5

Chart for Borewell Water Analysis report

- . Outside premises/ | BIS IS 10500:2012
Parameters Borewell within premises
' farms house (Permissible limit in I
Harjeet Singh absence of alternative
1 2 3 & | source)
pH 816 |7.85 829 | 809 | 6585 |
Colour ||30_ " | Colourless | Colourless | 30 50250 o }
DS 181 | 465 s | aes 5002000
E 56 ' 210 | NS
| Hardness | 96 70 94 160 | 300600
Calcium |35 |35 | 26 | 24 | 7@0_—“_:
Magoesium |61 |35 | 6 | 1% | 30100
Chloride | 25 27 s 9 250-1000

7.0 Sewage Treatment System:

e  For the treatment of domestic sewage unit has installed three nos of Septic tank and

soakpit in different location within premises.

8.0 Observation on the Water consumption of the unit & Analysis result of sample collected from
ETP.
8.1 Observation on the Water consumption of the unit
e As per logbook data, average fresh water withdrawal from borewells 992.259 KLD,
which is within the permitted quantity of withdrawal (1650 KLD) as per the previous
NOC issued from CGWA, which was expired on dated 18.05.201 9.

e Some discrepancy was found in borewell logbook again the tubewellnos 02 for the unit

shall ask for clarification/explanation.

In compliance of the condition of previous NOC issued by the CGWA unit has installed 2
Numbers roof top rain water harvesting system within a premises and 10 ponds in the
villages have also adopted and developed rain water harvesting system to preserve the
rain water so that water level of the area can increase. Details of compliance status report

is enclosed as Annexure-8. },_ ] 04_" b~
£
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9.0Effluent/Emission/Solid & Haz. Waste Management System and compliance status of plastic rule
2016

9.1 Observations on Effluent Treatment Plant (ETP)
e During inspection the all units of the ETP and RO system was found in operation and treated

effluent was utilized in boiler feed, washing in plant and irrigation of green belt within premises

* As per the data of borewell total water abstraction (267999 KL) is lesser then total treated water
(446175 KL) which is indicated that treated water in recycle in process and rejects of U.F. and
RO rejects are also recycle in equalization tank.

¢ At the time of inspection SMP manufacturing plant not in operation. Due to that hot air generator
was also not in operation.

» The unit was operating at 9.51 lack litter/day milk handling on the day of inspection, which is
about 82.6% of consented production capacity. Hence effluent generating was less compared to
ETP installed capacity 1750 KLD.

* Based on 9 months logbook data the average quantity of effluent reaching to ETP for
treatment it 1522.78 KLD which is within installed capacity 1750 KLD.

» The unit has also provided flow meter at outlet point of the ETP. During visit the flow meters are
showing discharge rate 61 4m’/hr.

¢ Flow meters is installed at ETPs and logbook for the same is maintained by the unit.
9.2 Observations on Sewage Treatment Plants (STPs)
*  Unit has installed three no. of Septic tank and soakpit in different location within premises for
workers and staff.
¢ Asreported by the unit representative the sewage treated plant is under planning.
10 Existing Emission Management System
10.1 Emission Management System at Boiler

* The unit has installed three nosof rice huck/agro waste fired Boilers having capacityof 14 TPH, 10
TPH & 8 TPHand 01 hot air generator having capacity 20 lakh kilo calory.

Table no. 6
Details of Boiler are as below
S.No | Capacity Fuel APCS device Stack 'Remarks |
1 — ET———
1. 14 TPH Rice Husk or Bio | Cyclone & Beg Common Only 14 TPH
mass 60 TPD | Boiler '
2. 10 TPH filter Stack 40 mtr Operated at tie |
time of
I ) inspection |
3 08 TPH Rice Husk 60 Multi  cyclone Common Maintained as
"4 | 10TPH TPD dust Stack 30 mtr | Stand by
5. | Hotair Rice Huisk | Multi  cyclone 30 Not Operated
Generatorl0 dust .
lakh kilo calory — - _ |
6. |03no of750 | Diesel Only Stack S2mireach | Depend  on |
KV_A D.G. Sets | power demand

'
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At the time of Inspection only 14 TPH Boiler found in operation.
e The unit has provided monkey ladder with stack of the boiler, which is not as per the CPCB

guidelines.

e 14 TPH boiler stack was monitored by UPPCB and the monitoring result is as below:

T'able 7 Monitoring of boiler stack

Emission standard -

Parnmeters Monitored value

SPM (mg/NM') 139.68 150 -]
SO, mg/NMY) | ND ) - 0
NOx (mgNMY) ND 0

11 Solid& Hazardous Waste Management

e The unit possesses the Authorization under the Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 for generation, collection, utilization, storage and disposal of

Waste oil 4TPA Only validityupto 02.02.2023. Authorization is placed at Annexure-4.
12. Plastic waste management

e The unit has utilizing multilayer polyfilms for packing of milk pouches which is ultimately disposed
in environment and covered under the plastic rule 2016.

e In compliance of the plastic rule 2016 obtain authorization/registration by CPCB through wide letter
no B-17011/7/UPC-II-PWM(MLP/2020(UDL) date 16-07-2020.

o In compliance of the EPR of theplastic rule 2016 unit is being submitting the quarterly returned of

plastic waste disposed toUPPCB and CPCB.

13.Conclusions
| Chemicals dosing in ETP, such as dosing of coagulant, flocculants were done either manually or
with pumps in uncontrolled manner.

Unit has 3 nos. of borewell to meet the fresh water requirement. Average fresh water withdrawal

rJ

from borewells is 992.259 KL per day. Flow meter was found installed at all three borewells and
logbook for withdrawal of ground water is maintained by the unit, as per logbook records one

borewells maintain as stand by.

3. Unit does not have valid NOC from CGWA for abstraction of ground water. The NOC

was expired on 18.05.2019 and unit has applied for renewal of the same on 24.04.2019.

M/s Umang Dariy Ltd., Hasanpur Road, Gajraula, Amroha, Uttar PradeshPage 12 of 17/ %'—/ 4-,
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A Nl date of ispection Lo 21102020, NOC for withdrawal ol graund veatcr is not abitaimed by the
unit. Henee, it can be concludod that, the anit does not bave valul permission for wathdeawal of
pronnd water

S Considering the ground water quality of Gagraaln, CGWA shall assess the renewal applcations of
M/S UMANG DAIRY LTD., 03 KM, HASANPUR ROAD, GAIRAULA, AMIOHA and shall
decide whether the unit shall be allowed 10 abstract the ground water or not. COWA shall decide
m accordance to the Hon'ble NG'T order in this regards,

0. As per the logbook data some discrepancy in tubewellnos 2 in the month of July to september wa
found. Industry shoud ask for clarify the discrepancy found in the ground water abstraction

logbook of tubewellnos 02 from July 20 to set 20.

~J

The sample collected from borewellwithin the premises indicates that the underground water 1

within permissible norms as per BIS standard.

8. The final treated effluent (RO permeate) is used in Boiler feed and other rest treated water is being
utilizing in washing process of plant, floor washing, milk tankers and irrigation of Green belt
within premises and nearby farmers. A separatemetered pipe line is also maintaining in unit for
giving treated water to nearby farmers for irrigation to agriculture farming area on the demands of
the farmers.

9. At the time of inspection without treated effluent was not found disposed nearby the area. Most of
the farmers of the area werereceiving treated effluent through flexible plastic pipeline from inside
the factory no permanent pipeline found in this area for irrigation purpose.

10. As per the analysis report of the borewell ground water of premises and Harjeet Singh farm house
were found within permissible as per the BIS norms accept the colour.

I'l. Dedicated energy meter was installed at ETP, RO, UFetc and logbook for same has been
maintained.

12. OCEQMS at ETP was installed and found operational at the time of inspection and connected with
server of UPPCB and CPCB.

13. At the time of inspection pH- 7.95, TSS-13.2 mg/l, BOD-5.5 mg. land COD-30.7mg/l was
showingon the screen of OCEQMS installed at outlet of ETP photograph of screen enclosed.

14. The unit has also installed PTZ camera in premises,targeting the stacks of the units so that stack
emission can we observed through UPPCB control room.

15. The final treated effluent is used as boiler feed, plant washing and irrigation of green belt showed
compliant w.r.t. to effluent discharge norms prescribed under environment (protection) rule- 1986.

16 As per the stack monitoring report of the 14 TPH boiler showed compliant w.rt. to emission

nonms prescribed under environment (protection) rule- 1986.

_Jé" fo-
M/s Lmang Darly Ltd, Hasanpur Road, Gajraula, Amroha, Uttar PradeshPage 13 of 177 ;Q@‘_/ #‘L T



| WINST o TRIATAA s Am- =

14.0 Recommendations

1.

tJ

Cd

8.

Unit shall make sure, no untreated partially treated effluent and seepage’ run-oft from the industnal

process areaare discharged outside the premisses.
Unit shall strictly follow the conditions laid down in consent to operate issued by UPPCB.
The unit should carry out adequacy assessment of ZLD system at fall operational capacity of 1.77

MT/day, by a reputed Government technical institute,
Unit shall make sure, the air pollution control devices provided work efficiently and complied the

air emission norms.

Unit shall get renewalNOC from CGWA for abstraction of ground water.

Unit shall installed proper capacity of the STP to treat the sewage generated from the permises
and treated efMluent utilized in green belt irrigation to decrease the fresh water abstraction.

Unit shall maintain record for generation and disposal of all types of hazardous wastes generated
within the premises.

Unit shall make sure the ETP operation provided work efficiently and complied the water
discharge norms.

A separate logbook for RO and UF shall the maintain in unit.

. As per the logbook data some discrepancy in tubewellnos 2 in the month of July to september was

found. Industry shoud ask for clarify the discrepancy found in the ground water abstraction

logbook of tubewellnos 02 from July 20 to set 20

. The flow meter installed before the inlet of UASBR should be replace at inlet of ETP.

QuartileAmbient air quality report and air monitoring report of all the stacks provided in unit
shall be submitted to UPPCB.

. Facility for dosing and mixing of alum and polyelectrolyte shall be provided in separate tanks.
. Ladder facility with stack shall be provided as per CPCB guidelines.

. Regular calibration of water flow meters and OCEQMS attached to ETP shall be ensured.

. Water audit report shall be carried out by approved institution and to be submitted to UPPCB.

15.0 Signature of the inspecting officials

Date of Inspection:21.10.2020

S No. | Name of the inspecting officers Designation ] __Signature -—I

|

1. Vijay Shankar - SDM,Hasanpur, Amroha 4;— |

Z Sh. J. P Maurya RO, UPPCB Bijnor VQ@:; e

|

3. Tapan Kuamr Pant Scientist- ‘D’, CGWB Lucknow —
il

4. Sh. A. K. Sharma AEE, UPPCBBijnor —-E ]

|

- |

= — =

|

|
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16.0 Photographs

DT80H301530
de L

RO-I Permeate meter

Ultra Filter Meter

RO-II Reject Meter

o LA™
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Lamella Clarifier Aeration ank

Joint inspection by team

» LA™
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Samplé collé’ctiondat befoe MGF .

Sample collection at Boreel No.1

» LA™
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U.P. Pollution Control Board

CONSENT ORDER

Ref No. - Dated : 13/06/2020
73289/UPPCB/Bijnore(UPPCBRO)/CTO/water/J
YOTIBA PHULE NAGAR/2019
To,

Shri MANISH BANDISH

M/s UMANG DAIRIES LTD

3 KM Gajraula-Hasanpur Road

JYOTIBA PHULE NAGAR

Sub:  Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. UMANG DAIRIES LTD

Reference’ Application No :6497403 Dated :13/06/2020

1. For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred as the act ) M/s. UMANG DAIRIES LTD is
hereby authorized by the board for discharge of their industrial effluent generated through ETP for
irrigation/river through drain and disposal of domestic effluent through septic tant/soak pit subject to
general and special conditions mentioned in the annexure ,in refrence to their foresaid application .

2. This consent is valid for the period from 01/01/2020 to 31/12/2021 .

3 In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent is being issued with the permission of competent authority . !
Amit R
Chandrg/ ===
For and on behalf of U.P. Pollution Control Board

Chief Environment Officer

Enclosed : As above
(condition of consent):

Copy to:  Regional Officer UPPCB Bijnore for information and to ensure the compliance of the
conditions imposed in the consent order.

by vigressd by Aewit Crandrs.
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U.P. POLLUTION CONTROL BOARD, LUCKNOW

Annexure to Consent issued to M/s.UMANG DAIRIES LTD vide

Consent Order No. 6497403/ Water ' Dated : 13/06/2020

4(a)

4(b).

CONDITIONS OF CONSENT

This consent is valid only for the approved production capacity of CULTURED PRODUCT-4800
MT/month, Poly Pouch Milk- 18000MT/month, Milk Powder-1410 MT/month and Ghee/ Butter-
960 MT/month.

The quantity of maximum daily effluent discharge should not be more than the following :
Effluent Discharge Details

S.No Kind of Effulant Maximum daily Treatment facility and
discharge, KI./day discharge point

1 Domestic ___125KLD Septic Tank

Industrial 1750 KLD(Reused in ETP
process)

Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of

effluent. It should also be ensured that domestic effluent should not be discharged in storm water
drain .

The domestic effluent should be treated in treatment plant so that the should be in conformity with
the following norms dated treated effluent .

Domestic Effulant
0 Parameter Standard
Total Suspended Solids 100mg/I
BOD 30mg/l
COoD 250mg/l
Qil & Grease 10mg/l
Quantity of Discharge 12.5 KLD

The industrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the following norms. .

S.
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Industrial Effulant
0 Parameter Standard
Total Suspended Solids 100mg/I
BOD 30mg/l
COoD 250mg/l
Oil & Grease 10mg/I

Quantity of Discharge 1750 KLD (Reused in
process)

Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments etc should be treated before its disposal with treated industrial
effluent so that it should be according to the norms prescribed under The Environment (Protection)
Act,1986 or otherwise mandatory .

The other pollutant for which norms have not been prescribed, the same should not be more than the
norms prescribed for the water used in manufacturing process of the industry .

The method for collecting industrial and domestic effluent and its analysis should be as per legal
Indian standards and its subsequent amendments/standards prescribed under The Environment
(Protection) Act, 1986.

S.

o b= |2




8. The treated domestic and industrial effluent be mixed (as per the provisions of Condition No. 2) and
disposed of on one disposal point. This common effluent disposal point should have arrangement for
flow meter/V Notch for measuring effluent and its log book be maintained .

Specific Conditions:

1. This Consent to Operate is valid for 11.5 Lakh liter raw milk processing and products are Cultured
Product-4800 MT/month, Poly Pouch Milk- 18000MT/month, Milk Powder-1410 MT/month and
Ghee/ Butter-960 MT/month. .

2. Industrial Effluent generation is 1750 KLD treated through ETP.The permeate from Reverse
Osmosis plant shall be utilized in process again and no discharge is allowed outside the premises.
3. No effluent is allowed to discharge outside the premises and in surface water body i.e.
river/drain/well etc.

4., Unit shall make arrangement for the treatment of Domestic sewage 12.5 KLD and shall use the
treated water in irrigation on land.

5. Unit shall obtain NOC from CGWA for ground water extraction within 3 months or shall make
alternate arrangement for water requirement with prior permission of competent authority, failing
which this consent shall be considered for revocation.

6. Unit shall comply with the provision of Rule 10 and 11 of Ground Water (Management and
Regulation) Act 2019.

7. Unit shall operate and maintain properly the installed electromagnetic flow meter at water source
and outlet of ETP, and maintain the records of water abstracted and treated effluent recycled.

8. Unit shall ensure the connectivity of the installed online effluent monitoring system and web
camera to the servers of CPCB and UPPCB.

9. Unit shall comply with the provisions of Rule 9 and rule 13 of Plastic Waste Management Rule
2016 as amended, and shall obtain authorization for disposal of plastic waste.

10. Unit shall develop Green Belt in minimum 33 percent area of Industrial Premises as per the
provisions laid down in office order no. H16405/220/2018/02 dated 16-02-2018 of U.P. Pollution
Control Board. The copy of said office order is available on the website of U.P. Pollution Control
Board www.uppcb.com. .

11. Unit shall comply the provisions of Water (Prevention and Control of Pollution) Act 1974 as
Amended, Air (Prevention and Control of Pollution) Act 1981 as Amended and Environment
(Protection) Act 1986, and direction issued by Hon'ble National Green Tribunal, New Delhi in Order
dated 13.07.2017 in OA no. 200/2014, M.C. Mehta v/s Union of India.

12. Unit shall submit treated effluent monitoring report of the ETP and ground water quality of
premises done by MoEF & CC approved laboratory in every 3 months.

13. Unit shall comply to the direction issued by Hon’ble Supreme Court in Writ no. 418/98 Imtiyaz
Ahmad V/s Govt of India and others.

14. This Consent order shall automatically become invalid on issuance of Closure Order by C.P.C.B
/ UPPCB and further on Revoking of Closure order, the Consent order shall become valid.

! atany sared by ama Cunde
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Issued with the permission of competent authority .
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For and on behalf of U.P. Pollution Control Board .

Chief Environment Officer



U.P. Pollution Control Board

CONSENT ORDER
Ref No. - 73237/UPPCB/Bijnore(UPPCBRO)/CTO/air/JYOTIBA Dated : 13/06/2020
PHULE NAGAR/2019
To,

Shri MANISH BANDISH
M/s UMANG DAIRIES LTD
3 KM Gajraula-Hasanpur Road
JYOTIBA PHULE NAGAR

Sub: Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. UMANG DAIRIES LTD

Reference Application No. 6493777 Dated : 13/06/2020

1s With reference to the application for consent for emission of air pollutants from the plant of M/s
UMANG DAIRIES LTD. under Air Act 1981. It is being authorised for said emissions, as per the
standards, in environment, by the Board as per enclosed conditions .

2 This consent is valid for the period from 01/01/2020 to 31/12/2021 .

4. Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority .

Amit s: %ﬁ‘.‘&ﬁ'ﬂm
B omroim e sl
Chandra/ &=

FI4EI KNG DERR'

For and on behalf of U.P. Poliuhon Control Board

Chief Environment Officer

Enclosed : As above
(condition of consent):

Copyto: Regional Officer UPPCB Bijnore for information and to ensure the compliance of the
conditions imposed in the consent order. £ oty
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U.P. Pollution Control Board

Dated : 13/06/2020
CONDITIONS OF CONSENT

8 This consent is valid only for the approved production capacity of CULTURED PRODUCT-4800
MT/month, Poly Pouch Milk- 18000MT/month, Milk Powder-1410 MT/month and Ghee/ Butter-
960 MT/month.

2. This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

3(a) The maximum rate of emission of flue gas should not be more than the emission norms for the
stacks.

3(b) Air Pollution Source Details.

Air Pollution Source Details
S.No Air Polution | Type of Fuel Stack No. Parameters Height
Source
1 3. Boiler of 10| Rice husk is 1 Particulate |individual bag
TPHand 14 | usedasa Matter filter and
TPH fuel, 60 TPD multicyclone
or bio masss- dust collector
60TPD and individual
stack height
of 40 meter
from ground
! level
2 Stand by Rice husk is 2 Particulate individual
boilers of 8 used as a Matter multicyclone
TPH and 10 | fuel, 60 TPD dust collector
TPH or bio masss- and individual
60TPD stack height
of 40 meter
from ground
level
3 DG set of 750 Diesel 3 Particulate | stack height
KVA , 750 Matter of 5.2 meter,
KVA and 750 5.2 meter and
KVA 5.2 meter
above the roof
of nearest
building
3(c) The emissions by various stacks into the environment should be as per the norms of the Board .
Emission Quality Details Detail
S.No Stack No Parameter Standard
1 1 Particulate Matter 150ma/NM3
2 2 Particulate Matter 150mg/NM3
3 3 Particulate Matter | As per Environment
(Protection)Rules
1986
4. Quantity of other pollutants should also be as per the norms prescribed by the Board/MOEF & CClor
otherwise mandatory .
| The equipment for air pollution control system and monitoring ,as proposed by the industry and
approved by the Board should be installed in their premises itself .
6. The modification or installation in the existing pollution control equipments should be done only by

prior approval of Board .




7. The operation of air pollution control system and maintenance be done in such a way that the
quantity of pollutants should be in accordance with the standards prescribed by the Board/MoEF &
CCl/or otherwise mandatory .

8. Unit should do provisions for fugitive emissions chimney/stack as per the norms of the Board/MOEF
& CC/or otherwise mandatory .
9. The unit should submit the stack emissions monitoring report within one month from issuance of

consent order along with the point wise compliance report of the consent order . Further quarterly
monitering report should be submitted .

Specific Conditions:

1.This Consent to Operate is valid for 11.5 Lakh liter raw milk processing and products are Cultured
Product-4800 MT/month, Poly Pouch Milk- 18000MT/month, Milk Powder-1410 MT/month and
Ghee/ Butter-960 MT/month.

2.Show Cause notice issued vide its letter number H41315/ C7/ Nodal Plastic-222/19 dated
16.9.2019 under Section 5 of Environment (Protection) Rule 1986 read with Plastic Waste
Mangement Rule 2016 as amended is hereby Revoked by the approval of competent authority.

3. Unit shall operate and maintain the APCS i.e. Multi cyclone dust collector , bag filter and stack
height of 40 meter from ground level at the boilers.

4 Boiler of 10 TPH and 14 TPH are equipped with individual bag filter and multicyclone dust
collector and individual stack height of 40 meter from ground level.

5.Stand by boilers of 8 TPH and 10 TPH are equipped with individual multicyclone dust collector
and individual stack height of 40 meter from ground level

6. DG set of 750 KVA , 750 KVA and 750 KVA shall always be equipped with cannopy proper
stack height of 5.2 meter , 5.2 meter and 5.2 meter above the roof of nearest building

7. Unit shall install online emission monitoring system at teh stack of boilets and shall ensure the
connectivity with the servers of CPCB and UPPCB

8.Unit shall use Bio-briquette as co-fuel with main fuel in the ratio of minimum 20 percent in boiler
subject to its availability. )

9.Unit shall comply with the provisions of Rule 9 and rule 13 of Plastic waste amangement Rule
2016 as amended, and shall obtain authorization for disposal of plastic waste.

10.Unit shall develop Green Belt in minimum 33 percent area of Industrial Premises as per the
provisions laid down in office order no. H16405/220/2018/02 dated 16-02-2018 of U.P. Pollution
Control Board. The copy of said office order is available on the website of U.P. Pollution Control
Board www.uppcb.com.

11.The overall noise levels in and around area shall be kept well within the standards by providing
noise control measures including acoustic hoods, silencers, enclosures etc, on all sources of noise
generation. The ambient noise level shall confirm to the standards under the Environment
(Protection) Act 1986.

12.Fly ash shall be stored separately as per CPCB guidelines so that it should not adversely affect the
air quality, becoming air borne by wind or water regime during rainy season by flowing along with
storm water . Direct exposure of workers to fly ash & dust shall be avoided.

13.Unit shall comply the provisions of Water (Prevention and Control of Pollution) Act 1974 as
Amended, Air (Prevention and Control of Pollution) Act 1981 as Amended and Environment
(Protection) Act 1986, and direction issued by Hon'ble National Green Tribunal, New Delhi in Order
dated 13.07.2017 in OA no. 200/2014, M.C. Mehta v/s Union of India.

14.Unit shall submit emission monitoring report of the stack of air polluting sources and ambient air
of the premises done by MoEF & CC approved laboratory in every 3 months.

15.This Consent order shall automatically become invalid on issuance of Closure Order by C.P.C.B/
UPPCB and further on Revoking of Closure order, the Consent order shall become valid

{7 Digialy signed by Arit Chandrn

i~ + DN pmM, 6P Pefution Contral Bsavd,
Amit ===
] z T . F n‘ammmn!ﬁ-”uﬂs‘, %
Issued with the permission of competent authority . C h an d r ax‘:;'__,,?uw:*mwmggwmfmk

For and on behalf of U.P. Pollution Control Board .

Chief Environment Officer
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4/24/2019

Welcome : teriwal

NOCAP

Government of India

Central Ground Water Authority (CGWA)

Ministry of Water Resources, River Development and Ganga Rejuvenation
Application for Issue of NOC to Abstract Ground Water (NOCAP)

Previous Login Date Time: 23/04/2019 16:08:31 PM , IP Address: 122.163.129.172

Applicant Home I Appiy ‘ Feedback I Change Password I Profile |

Location Details

Communication Address

Land Use Details

Water Reguirement Details

RENEW - INDUSTRIAL USE: SUCCESSFUL SUBMISSION

Your Application Submiited Successtully. Your Application Detall are :

Recycled Water Usage Application Number : 21-4/1320/UP/IND/2017
GroundirsiarARsachon Details of Existing CGWA/INOC/IND/ORIG/2017/2613
Structure- Existing
Noc: (18/05/2017 - 18/05/2019)
Groundwater Abstraction
Siructura- Proposed Applied For Renewal : 1st
OhaiDaale LD e S R ]
= Mame of Industry : UMANG DAIRIES LTD
Self Dedlaration b mmmme e o
Submitted Date; 24/04/2019
Attachment i
Final Subnit Net Ground Water Requirement: 1650.00

Regional Director

Central Ground Water Board Northern Reglon
Bhujal Bhavan, Sector-B, Sitapur Road Yojna
Ram Ram Bank Chauraha

LUCKNOW

UTTAR FRADESH

PinCode : 226021

[

Note:-

a} The Processing Fee is Non-Refundable. Applicant should ensure "Check Eligiclin® and
“Documents Required” before Submitting Apglication Online.

b} Applicant has to Submit Processing Fee of Rs 500.00 /- (Rupees Five Hundrad Oniy} through NON
TAX RECEIPT PORTAL {htips:bharatkosh.gov.in). A receipt will be generated. Please fill in the
Transaction Ref No. and Date from the receipt, in print cul of application and aftach receipt sfong with
hard copy of application.

&} Submitted Application will not be Processed till the Print Out of the Signed Complete Application is
Submitted to Regional Office.

www.cgwa-noc.gov.in/ExternalUser/IndustrialRenew/Submit.aspx

n
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; UTTAR PRADESH - :
s TC-12V, Vit k1 DELUTION CONT | RD
g uti Khand, Gomti Nagar, Lucgligzl‘zfﬂ?é - .1

el No: G0407UPPCB/Bijnore

pated: 020272019 (UPPCBRO)MWM/JYOTIBA PHULE NAGAR201S

1o,
M/s UMANG DAIRIES LIMITED
3KM Stone, Hasanpur Road - Gajraula, Distt Amvoha (UP) AMROHA, 244235

Tehsil sAmrcha
District JYOTIBA PHULENAGAR

Other Wastes (Management 2d -k

sub :- Authorisation issued under the prov;isioﬁs. of Hazardous and
t

Transhoundary Movement) Rules, 2016

o)

Namber of authorization and date of issue 6040 and 02:022019.

l.
1 Reference of application (No. and date) 3548138 and 0171212018 .
3. MrRAJBIR SAINofMis UMANG DAIRIES LIMITED js hereby gearted 28 authorization
| ‘based on the enclosed signed inspection report for generation. collcction. utilization. storage
| and disposal orany other use: of hazardous or other wastes of both. on the premises situated at
| 3KM Stone. Hasanpur Road - Gajraula. Distt - AMIO . _
| 3 'Httails-d[gkutborlshliqn _
[ SNo. | Category of Hazardous f_;&-,athp:is_ed.mudé of disposal Quantity(ton/anpum)
Waste as Fflr'the-;ﬁi:hedqlgg ;E-.-_or-rj&_'cyclihg:or-._u;iiization. or
: | Liiand of theserules | WD?MM | e et
! Schedule |- cat-5.1(Used O TSDF/ Authorized cecyclets 4TPA 4 i
. The authorization shall be valid fora period of 021022023 from the date of issue of this lener
; 2. The authorization is ia;lﬁiga;:;qihéefdllo_wi_gg.gegﬁwml and specific coqﬂitm-{pléase:sp:@ifs
B any conditions that ne d to be imposed over and above general conditions, ifany} - i
m A Genersi Conditions of Authorization - 1 |
B |, The authorised persa_r_x..éshﬁl__l comply with the provisions of the: Environment (Protection Act.
1986, and the rules made there under - .
2 Ihe authorisation or iis ___r_cn'_eis_a_a'l.-_slij:'ii-ls%u produced:for inspection at the request of oifice
authorised by the Grate Pullution Board . ] e
3. The person authorized shall not renl ‘end, sell, transfer or otherwise transport the :
and u{:hc._-,- wastes except what is p:nnined'-thmugh this-authorization . port the hazardous
4 Anyunauthorized change 'in-pb'rgé_'nn,aleﬂqqiﬁmgnt or working copditioisasentioned in the
application by the person a_ulbn;izad.fshﬂll-'cqnstitm 1 hri::n:h.m‘fﬁ.v.'-anitlm'r';i‘:::'':;Ii"gzi.l-mmi m«ﬁ;e_..
5, The person aulhnri’scﬂ;Shdfi__im.[ﬂ‘??!“-‘-‘-‘:Emf-'_’fé?ﬂ‘?d' Response Procedure o et
aulhulrfz;auihn is being granted considering all site specific ;pussib;ggmmf;if’ggglmh this
leakages, fire £l6. and their possible impats and also carry out mock drill o g:gua@:s.
.rqgularinwrv_al of time - P at
6. The on-autbori'sedﬁ?siﬁl_l"i‘éﬁm jly with the provisions outlined in th R O
Contiol Board guidelines o8 Imp #!‘*F“ﬁ"&’-:r; ilities t‘nr'Emfimnm'e?ﬁ%Em folimios
Handling and Disposal of Hazardoys Waste and penalty . tal Damages. due to
| e : :
| t



t

Itis the duty of‘-!h’@z-atﬁl’l‘@fii@'ﬂ:; Jerson to take pri ion ot the State Pollution: Control
7 b pedl dow_'n the fa Hiy?‘ : n to take prior permission © .
g Theimported hazardous and other wastes shall be fully insured for transit as well as forany
" accidental oceurrence and ilsclean-up operation . _ e
g,  The record of consumption and fate of the imported hazardous and other wastes shall be
I mnintainw. : I' .i I S o3 -3 e ¥ T3 H
0. The hazardous and other waste which gets ling o reuse or recol
I _F'I'G*Pm‘?“ssmg-°?“ﬁ1‘h5§“dﬁ"ﬂﬁmjione5;hg,,fzga'_r“_c{qus; or other wastes shall be tredted and
disposed of as per specific conditions of authorisation . e
(1. The importer or exporter shall bear the cost of Import or éxport aﬂ&‘lﬁiﬁgﬁﬁﬁﬂfﬁfﬂmgﬁ if
any | _ S
12, An application for‘the renewal of an authorisation shall be made as laid down under these
13, Anyother conditions for compliance as per the Guidelines issued by the Ministry of - -
Environment, Forest and Climate Changes or:Central Pollution Control Board from time to
time . ¢ : e !
. Annual return shall be filed by June 30th for the period ensuring 31st Marchof the year . -

B Specific Conditions.of Authorization

1- Unit shall ensure compliance of The Hazardous and-Other Wastes (Management and
Transboundary Movement) Rules. 2016. ' _ ' | : :

2. Unit shall comply with the provisions of Rule 19 of The Hazardous and Other Wastes
(Management and Transboundary Movemient) Rules, 2016 and send copy of Fornt 10 regarding
Manifest for Hazardous and Other Wastes. T e

*3-Unitshall comply with the provisions of Rule 20 of The Hazardous and Other Wastes

{Management and Transboundary Movement) Rules, 2016 and submit Annual Returrs to State
Bﬂal‘d in _Forrn-w' v | e ' ;
4- Waste oil shall be disposed through authorized TSDF and recyclers only.. _
| ¢ (Authorized Signatory )
AMIT Digialy sgned by
| _ CHANDRA Salezotsszos
UTTAR PRADESH POLLUTION CONTROL BOA}

s:f:-h: Tothe Regional Officer, U.P.Polliition Céntrol Board, Bijnore far information and '
Ssary action . : o AMIT - Ostbisgseasy
.. CHANDRA B mi0a
CEO/EE, /C Circle___

enerated during recycling or reuse Of fECOVETY OF .
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X mcludmg Phone No. mﬂ*ﬁl‘ﬁa iy
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12 Physwel Form

b 314 SENDER‘S CERTIFIGATE 3.

1= Nﬂmmmms Lﬁj@"’

" “EORM 10
{Saa rule 19 t1 )

MAN]FEs‘r (-'oR wnncus L D OT

J;f C‘Iccuplar‘s Name & Mailmg Addl‘sss

e N

2 Sendefs Authouzzalion No.

|3 Manifest Document No. ‘T‘

4 Transporter's Name & Addmss"
: (lncludmg Phone No. and email)

5 TYpe of Vehlcle

& Transporters. Registration

“17 Vehicle Registration No.

' Receiver's Name & MaitmgAddress

{i nc}udmg Phone No. apd%mazl) f— T

Mauza Mukimpur, Roorkee-Lakshar Read,
Roorkee - 247694 | UK, Tel.: 0837420?664

() BHARAT OIL & WASTE MANAGEMENT LTE‘

(ltl) BHARAT OIL &WA
“Plot #8672, Sikandra
Tehsil Akbarpur, Kanpur-Dehat,.
a-ma:t saies@bharatpil com

2, Ku .
UP, Tel: 0512-2285296

‘Kumbhi Vilage,

_ _e-mail:sales@bharatoil.com
9 ReceiversAuthorizationNo.”

10 Waste Desmptlon

(i) ﬁmmmzmmumwswmm.'_" 5 2o *

. No.of Containers. ;- i

"

£, Special Handimg instrucﬂcns & Aﬁd:honal
g Infonnahon :

| hereby’ dac!are hu;afme_mgm O S A IR
e Gescrbiad above by proper § msignment are. ful
- |and Jabeled, and & e Sy

i 3_;"-_'; m;:o;dmgtoappltcablenahma]go :

Month -

. * \uv.

3
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Form-&
[Sna rule 18]

—____EWASTE MAmes. A ——
"‘m'-ﬂﬂd;malllng address Tl

Sender's
(includln

SBI‘IdGI‘S authorlaaﬂan No, ll‘ appllcabla

e sl
[\
L4

4. Transportars - name ; and
address mowt 2 %

._.5____ lneludi honu No)

6. Tra nsporterfs

(Truck or Tan ﬁr_".' or Spaclal”
____{Veh cle) il I .

-_ | Vehicle reglstmt!on No,. ® o
pode- | Recelver's name & address
Recelvers authorisat

10. Dascriptlon of E - 2.7

Numbers) : o - ' ey —

11. |Name and ‘stamp of Sende" 4 anul ,_'_cturar or Proq_;._l_t_zar Qr._ Bulk ‘onsumer or |
Collectlon Centre or Hefurb___har or' Dlsrnantler) TR SRR

Signature:

E-Wastes

1_2. Transporter a_f:knowlgdlg 'p ;?E fa "PW o
Name and slamp i

Author zed
©. ! PlotNo. F-394--__
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REGISTERED LETTER

AV EXR E~2o~ &

Ref: UDL: ENGG/RB.: §§L

To,
The Member Secretary
U.P. Pollution Control Board
TC-12, V, Vibhuti Khand,
Gomati Nagar, Lucknow-226010

DT: 30/12/2107

i

Sub: Regarding compliance report of ETP up-gradation from 1000KLD to 1750 KLD.

Dear Sir,

With reference your letter no. H 12761 / C—7/NOC - 643 / Bijnaur /2017 regarding existing

effluent treatment plant up-gradation status is as follows.

Existing effluent treatment plant up-gradation fabrication, erection & commissioning work has

been completed successtully.

Now plant is ready for operation on new rated capacity as mentioned above This is for your kind

information,

Thanking You,

Your’s faithfully,
For UMANG DAIRIES LTD.
. = r-/

CC: - Regional Officer
U.P. Pollution Control Board
108/11 Avas Vikas Ganga Vihar Colony
Bijnor (U.P.)
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, '[SCHEDULE - V1]
 (Seerule 3A)
i GENERAL STANDARDS FOR DISCHARGE OF ENVIRONMENTAL
40, POLLUTANTS PART-A: EFFLUENTS
8. Parameter Standards -
‘ No.
s Inland Public  Landfor  Marine coastal
surface Sewers irrigation areas
Water
1 2 3
(a) (b) (c) {d)
1. Colour and odour See 6 of - See 6 of See 6 of
Annexure-| Annexure  Annekure-l
(— 2. Suspended solids 100 600 200 (@)For process
N 4 mg/l, Max. waste water-
i 100
‘(b)For cooling
X water effluent -
10 pereent =
b above total '
Suspended..
i matter of
i influent.
; 3. Paticulatesizeof  Shallpass 850 - - (#)Floatable
suspended solids  mieron IS solids, max. 3
| Sieve mm.
(b)Settleable
salids, max.
4 860  microns.
. . 24,. ok ] - e Hde e
g 8. pHValue 5:510.9.0 85109.0 55t090 55to00
6. Temperature shallmet =« - - - shallnatexceed
L5 exceed 5°C §°C above the 2
£ -above the receiving water
3 recelving water - femperatura
temperature. 4 :

Enhemdzvrmenadbyaulezgd}ofﬂw nE—

. No.G.SIR.801(E), dated 31,12.1993,

5|Page

(Protection) Second Amendment Rules, 1993 sotifisd .
- Yide OS8R 422(E) dited 19.05:1993, publiskied in: lheﬂszm&hlo. 174 <lated 19.05:1993.

Omitled by Riile 2(dX1)"of fhe: Enwmwumammmm 1983 mmm e



s '[SCHEDULE - VI
(See rule 3A)
GENERAL STANDARDS FOR DISCHARGE OF ENVIRONMENTAL
POLLUTANTS PART-A : EFFLUENTS
i 8, 'Paramefer Standards -
No.
o inland  Public  Landfor  Marine coastal
: ‘surface Sewers  irigation areds
water -
& 1 2 3
(a) (b) (c) (d)
1. Colour and odour See B of - See 6 of ‘See 6 of
Annexure-| Annexure Annexure-|
(W.} 2.  Suspended solids 100 600 200 (a)For pracess
: mg/l, Max. waste water-
i 100
(b)For cooling
; water effluent
10° percent ™
above total
Suspended.
£ matter of
e influent,
3. Paticulatesizeof  Shallpass850 - - (a)Floatabile
Bl - suspended solids micron:lS - solids, max, 3
_Sleve - mm.
 (b)Settieable
. - solids, max.
'y 850  microns.
24_- LT * o driv == : :
= 9.  pH Value 6.5100.0 55t09.0 55t90 55t09.0
6. Temperature shallnot . - - shail nat exceed
. exceed 5°C 5°C above the -
K above the receiving water, ~
-receiving water temperatire”
' temperature. e G e
_, :

Vide:GI8:R. 422(E) dated 19.05:1993, prbishied in the Gazetie No. 174 dated 19.05.1993,

Omitted by Rule. 2(d)

5|Page” .

Scliedule. VX inserfed by Rile :2(4) of e Eavisoniment (Protectioi) Seéoid Amendieat Rules, 1993 otified

) (i)dﬂmﬁammmm@mmmﬂmmwmlmvﬂeﬂmﬂmm
(" Na.aax.ppm.dmdm 121993 .



UMANG DAIRIES LIMITED \ g

Ref: UDL: ENGG/R.B: H ¢s0 DT: 09/12/2014

To,

A
roan '™

* uy “3*

Regional Officer
U.P. Pollution Control Borad
108/11 Avas Vikas Ganga Vihar Colony

Bijnor (U.P.).

Sub: SUBMISSION OF APPLICATION FROM TO CONSENT ESTABLISH - (NOC).

Dear Sir,

Please find enclose herewith the hard copy of application form to consent establish (NOC)
format duly filled and completed. We have already submitted the application by on —line
through enternate service on dated 29/11 /2014, -

Kindly acknowledge receipt.

Thanking You

Your faithfully
For UMANG DAIRIES LTD.

- g

I‘ a0 N“N-
(RajbiNNNT ¥ =
Dy.Manager kngineering

Enclosers: - Hard copy of Cheque. Cheque no- 026238, Date: - 29/11/2014.

CC: - The Member secretary
U.P Pollution Control Board
TC-12, V, Vibhuti Khand,
Lucknow-226010

Regd. Office : 3 KM Stone Hasanpur Road, Gajraula - 244 235 Dist. Jyotiba Phule Nagar (U.P.) Ph : (05824) 252491- 92, Fax : (05924) 252495
E£-mail ; udi@umangdairy.com, Website : www.umangdairies.com
Admn. Office ; Gulab Bhawan, 3rd Floor, A, Bahadur Shah Zafar Marg, New Delhi - 110 002, Ph. : (011) 33001182, 330011 12, Fax : 23739475
E-mail : umang @jkmail.com
AN IS0 5001 : 2008, HACCP, 1SO 14001 : 2004 & OHSAS 18001 | 2007 Certified Company




Anreexse — 6

GOVERNMENT OF INDIA
MINISTRY OF COMPANY AFFAIRS
UTTAR PRADESH AND UTTRANCHAL
37/17, WESTCOTT BUILDING, THE MALL, KANPUR-208001,
 UTTARPRADESH, INDIA
Co. No. 20-14942 CIN : LISHUP1992P1.C014942

FRESII CERTIFICATE OF INCORPORATION
CONSEQUENT UPON CHANGE OFN i\Ml

.......................................

T hereby certify that . K. DAIRY AND FOODS LIMITLD which was originally incorporated

- on SECOND day of DECEMBER NINETEEN NINETY TWO wuder the Companies Act, 1956

(No. 1 of 1956) as |.K. DAIRY AND FOQODS LIMITED having duly passed the necessary
resolution in terms of Section 21 of the Companies Act, 1956 and tie approval af the Central
Government signified in writing having been accorded thereto under Section 21 of the
Companies Act, 1956, read with Guoernment of Indin, Department of Company Sffairs,
New Delhi, Notification No. G.S.R. 507(E) dated 22/06/1985 vide SRN AD6232128 dated
071212006 the name of the said company is this day changed to UMANG DAIRIES LINGTED
and this Certificate is issued pursnant to Section 23(1) of the said Act.

GIVEN UNDER MY HAND AT KANPUR THIS 07TH DAY OF DIECEMBER TWO

Sd /-
(IYinesh Chand)
Registrar of Companies
Uttar Pradesh and Uttranchal
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EoED | MINISTRY.OF ENVIRON

L POLLUTION CONTROL BOARD

ﬁ_gnﬁ-m‘es:' £ CLIMATE CHANGE GOVT, OF INDIA

Regx. No, — B-17011/7/UPCAI-PW Dated: 16/07/2020

M/s. Umang Dairies Ltd.,

3 Km Stone, Hasanpur Road,
Gajraula, Distt.-Amroha
U.P-244 235

With reference to the application dated 24/1072019 and subsequent communications regarding
registration as a Brand Owner, your application has been processed and found in order. Now,
therefore, Central Pollution Control Board is pleased to: grant the tegistration in favour of M/s.
Umang Dairies Lid.; vide registered office. address Hasanpuy Road, Gajraula, Distt.-Amroha,
U.P-244 235, as a Brand Owner, for disposal of MLP & other plastic waste generated due to their
productsas per the EPR Action Plan:submitted to CPCB:

This certificate of registration shall be valid for & period of pne _zea-if--’fforﬁ the date-of issue of the
{etter unless revoked, suspénded o cancelled, The Registration {s granted subject to the following
terms & conditions: - .

1. M/s. Umang Dairies Lid. shall estaBlish a system for collecting back the plastic waste or
multilayered packagifigs generated due to their produicts #s per the Action Plan submitted to
CPCB.

2. M/s. Umang Dairies Ltd. should complete 100% collect back system within one year from the
date-of issue of registration certificate.

3. "Ms. Umang Dairies Ltd. should ensure compliance with Igrm‘ri?gians--gfiﬂze-mﬁ’f Ruiles, 2016,
as amended 2018 or with:any of the provisions of the Environmental (Protection) Act, 1986
as amended-and rules made there under.

4 An application: for the remewal of a. Registration shall be made at 90 days priot 1 expire of

validity, along with fhe necessary information & documents as per the Guidelines issued by the
MoEF&CC and CPCB from time to fime.

5. MUs. Umang Daivies Ltd. shall ensure that plastic waste is sent to registered recyclers with

SPCBIPCC ot cement industries having permission. from concerned SPCBs/PCCs for co-

processing of plastic waste.
B%iﬁls Umang Dairies Ltd. is required to submit Quarterly Progress Report (QPR) to CPCB
'\ for disposal of Mulfilayered Packagings/plastic waste in preseribed format (Annexure-II) to

r

>

Contd.....2

"o e’ e ST TR, Reel-110032
B Parivesh Bhawan, E'as"t;f\;ﬁun- Nagar, Dalhi<110032
TUATS/ Tel ; 43102030, 22305792, JETEE Website :www.cpchinic.in



-2~

&

CPCB alongwith supporting documents -
endorsed by the concetnzd ULBs/SPOBs/

r
¥ I at any stage, information. provided by the M/s. Umang Dairies Ltd. is found to be
incorrect, then the Registration granteéd by CPCB shall stand cancelled,

8. M/s. Umang Dairies Ltd. shall ensure that waste is channclized through agencies which have
direetly beeri engaged by ULBs for collection of Plastic Waste,

(mwz;;ﬂ: Signatory)
Divys Sinha
Addl. Director & e UPC-II
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Phone: 01342-260434

UTTAR PRADESH POLLUTION CONTROL BOARD

Maharshi Dayanand Nagar, Near St. Mery School,
Chakkar Road, Bijnor-246701

ANALYSIS REPORT OF INDUSTRIAL WASTE WATER
Sample Code: UPPCB/R.L/W.W./ 04 /2020

1. Name of Industry : M/s Umon d Datey Nd 2 ki Heoarpurvoad
C_ -mu!d
2. Collected by me AmiL Sharing J)\\QAW Chhayma ﬂ“l“"&""‘“
) REE JRP IR
3. Factory Representative : Sw Pcmlwl Gm ta , (hewan Tawom
4. Sampling Point : Haad v % Ena‘\m‘{ha—
RONAS % g f
5. Sampling date & Time Q.10 020
6. Sampling Method : Grab
SI.No. PARAMETERS RESULTS STANDARDS
1. Colour LRV Absent
2. Odour Peul Absent
3. pH T4 5.5-9.0
4. T.D.S. 160 2100.0
B B.O.D. G 2006 30.0/20.0
6. C.0.D. 16,600 250.0/150-200
7."  TES 19830 100.0/30.0
8. Specific Parameters

I 5. % N 24630
TN 1110 4 € Y/ YVR b b G

I T D ——
f
Note: All Values are in mg/l Except pH, Colour & Odour s

’N }ygw " 3;;;

.IRF Scientific Assistant Regional Officer
Analyzed by



Phone: 01342-260434

UTTAR PRADESH POLLUTION CONTROL BOARD

Maharshi Dayanand Nagar, Near St. Mery School,
Chakkar Road, Bijnor-246701

IANALYSIS REPORT OF INDUSTRIAL WASTE WATER

Sample Code: UPPCB/R L/W.W./O4-% /2020
M/s L\ma-a Wd 2rd i Hooomperroad

1. Name of Industry

2. Collected by FMUn km&&amq 33\ wﬂb R “"" "‘"“‘Wt
R0 hEg
3. Factory Representative : v fankajGe quu \ﬂﬁé&:
4. Sampling Point Blask Yot : Mma ?xma
out Od § Uhser
5. Sampling date & Time 21 16:20620
6. Sampling Method : Grab
Sl.No. PARAMETERS RESUI."I'S STANDARDS
1. Colour .gif)‘\\ Llaksh Absent
2. Odour un}.’i\oun’f Absent
3. pH 5" 5.5-9.0
4. T.D.S. 1%e.0 2100.0
5. B.0.D. - 2%6.0 30.0/20.0
6. C.0.D. 4600 250.0/150-200
7. T.5.5. €ELd%. o 100.0/30.0
8. Specific Parameters
R e SAF O
I, N o2\, WA YO SO 18:.0

(A . p

\X L0 .
8 2\t G

JRF Scientific Assistant Regional Officer

Analyzed by



Phone: 01342-260434

UTTAR PRADESH POLLUTION CONTROL BOARD

Maharshi Dayanand Nagar, Near St. Mery School,
Chakkar Road, Bijnor-246701

ANALYSIS REPORT OF INDUSTRIAL WASTE WATERI
Sample Code: UPPCB/R.L/W.W./ 64 £ /2020

1. Name of Industry : M/s ummpwd 3w i Yaoonpus wood
Coryonnts fim ‘
2. Collected by : 3 0-Moaga , Bl Sroma ,QQOAW,%@“M&]""“W
3. Factory Representative : Sy Fm\ca.‘l Gupla |, fawan Ttwon
, : . PAant Haad Woad & Erginats
4. Sampling Point : Lz{;mr 3 Bvaadibn iq”‘c‘ ?j
5. Sampling date & Time 2110 Q020
6. Sampling Method : Grab
SI.No. PARAMETERS RESULTS STANDARDS
1 Colour Browonidh Absent
2. Odour u"\}l‘“‘}“} Absent
3. pH €2 5.5-9.0
4. T.D.S. Jo €0 2100.0
5. B.O.D. G o 30.0/20.0
6. C.0.D. T 250.0/150-200
7. T.S.S. 18560 1100.0/30.0
8. Specific Parameters

TR 1\ X C X7 OY SR N (Yo
M s i snsaswassssiv
Note: All Values are in mg/l Except pH, Colour & Odour

g ol £

lk f
Scient?f'ic Assistant Regional Officer
Analyzed by



Phone: 01342-260434

S UTTAR PRADESH POLLUTION CONTROL BOARD

Maharshi Dayanand Nagar, Near St. Mery School,
Chakkar Road, Bijnor-246701

¢

ANALYSIS REPORT OF INDUSTRIAL WASTE WATER
Sample Code: UPPCB/R.L./ W.W.A4- ¢ /2020

1. Name of Industry : M/s U“\mm e 274k Wonoripus soad
Gregysavks , fn
2. Collected by ;3P Mg, PnllSasmg , Diggo ﬁgwﬁhmﬂwf v Loy
R.0 (] Jep o, 11 M9
3. Factory Representative : v fankoj Gula, , Vowan Tuan
4. Sampling Point : Dot 5 ) e&?nﬁinuﬁva
ping out D %Err.? C(Bedese ™M.GF)
5. Sampling date & Time : 21.10-020
6. Sampling Method - : Grab . r
SI.No. PARAMETERS RESULTS STANDARDS
T . Colour Colousliys Absent
2. Odour cdsugleys Absent
3. pH T-Q¢ 5.5-9.0
a. T.D.S. | 0770-0 2100.0
5. B.O.D. 12. 6 30.0/20.0
6. C.0.D. CA0 250.0/150-200
7. T.S.S. BT TEE 100.0/30.0
8. Specific Parameters

[ 00 L Connogonn &0

|| T —
Note: All Values are in mg/| Except pH, Colour & Odour

JRF Scientific Assistant Regional Officer
Analyzed by



Phone: 01342-260434

UTTAR PRADESH POLLUTION CONTROL BOARD

Maharshi Dayanand Nagar, Near St. Mery School,
Chakkar Road, Bijnor-246701

ANALYSIS REPORT OF INDUSTRIAL VWASTE WATER
Sample Code: UPPCB/R.L./W.W./€4-V) /2020

1. Name of Industry : M/s U'mvﬂ m Aol % om Wasanhus Tead
Gojronds, | il
2. Collected by o ﬁ;\ ?éwna ' m&qgw :B'«‘:@:iﬁm&ﬁ\:mw, )ﬂl:f:m
3. Factory Representative : Qv funkoy Gufha  Pawmn Tacon
g Wtk Bigiahs
4. Sampling Point ofm 'J-\ R%déw p.C Pt&kjfami?r;
5. Sampling date & Time : 2\. 16+ 2D
6. Sampling Method : Grab
SI.No. PARAMETERS R!ESUL'!'S : STANDARDS
1, Colour C dlowsllenn Absent
2. Odour 6 tim'sgm Absent
3. pH 4.0 5.5-9.0
4. T.D.S. R0 0 2100.0
5 B.O.D. 100 30.0/20.0
6. C.0.D. Ao 250.0/150-200
7. T.S.S. 48.0 100.0/30.0
8. Specific Parameters "
TR, . . SO SALRY
TR 1\ WY <=5 7YY S 3:0

III- -----------------------------------------------------------

T

JRF Scientific Assistant Regional Officer
Analyzed by



Phone: 01342-260434

IIH:

N/

UTTAR PRADESH POLLUTION CONTROL BOARD

Maharshi Dayanand Nagar, Near St. Mery School,
Chakkar Road, Bijnor-246701

ANALYSIS REPORT OF INDUSTRIAL WASTE WATER

Sample Code UPPCB/R

W.W./O04E /2020

1. Name of Industry : M/s Ummzj%mg Ao € b-. Honavpur voad
Gl
2. Collected by 3 el m\-bq &\“ﬁé\;\m j)h'\\ﬁ i\dv\u& Qﬁmmmﬂqfw\cum
3. Factory Representative : Sw Qc\ \u@q focan Tesaay
4. Sampling Point : k) “mdﬁ Q‘ﬁmw‘a
R.0 ?quc&i
5. Sampling date & Time AV, \0 e do
6. Sampling Method : Grab 1
SI.No. PARAMETERS RE-SULTS STANDARDS
1. Colour Cekevshoy Absent
2 Odour QC\MQV‘O Absent
. pH .44 5.5-9.0
4. TS, 4.6 2100.0
B, B.O.D. 4 .4 30.0/20.0
6. C.0.D. 24 -0 250.0/150-200
7 T:8S. 220 100.0/30.0
8. Specific Parameters
TN = XU, .. .
I 010 Gt N D

1.

Note: All Values are in mg/| Except pH, Colour & Odour

'Y

Analyzed by

4%
2L

&
9.\

Scientific Assistant

—

Regioﬁél Officer



Phone: 01342-260434

————————

%> UTTAR PRADESH POLLUTION CONTROL BOARD

|/ 4 Maharshi Dayanand Nagar, Near St. Mery School,
Chakkar Road, Bijnor-246701

ANALYSIS REPORT OF INDUSTRIAL WASTE WATER
Sample Code: UPPCB/R.L./W.W./E4 F /2020

1. Name of Industry : M/s Umaﬁ‘ma‘*d 3 jom Haanpur read
ch\\‘ :
2. Collected by :GF&%q , F\n':.g?nq ,D;Q:Hgmrﬂ’ Qm:?;‘\z;,m r?&‘m:f:mr
3. Factory Representative : g fowe (st N fowan @uwas
4. Sampling Point : gﬁﬁ%\}:‘;‘? . D Qﬁimiﬂ
5. Sampling date & Time : Q1. 10 220
6. Sampling Method : Grab
sI.No. PARAMETERS RESULTS STANDARDS
i Colour Brounish Absent
2, Odour mﬂmm’t Absent
3. pH ~4.92 5.5-9.0
4. T.D.S. 22\e .0 2100.0
5, B.O.D. ¢ 0 30.0/20.0
6. C.O0.D. Q4.0 250.0/150-200
T T.S.5. cc. o 100.0/30.0
8. Specific Parameters
S 1 2876
I, e L R 000 SR

i

(U
Regional Officer

5

Analyzed by



Regional Office
U.P. Pollution Control Board

Bijnor

Ground Water Analysis Report

Sampling Point:- Ground Water, Tubewell Near Farm House, Outside premises of M/s Umang Dairy Ltd. Gajraula Amroha

S. No Sampling H Colour T.D.S. T.S.S. Hardness | Calcium Magnesium Chloride
i Date P Mg/Lit Mg/Lit Mg/Lit Mg/Lit Mg/Lit Mg/Lit
1 21.10.2020 8.09 30.00 465.00 211.00 160.00 24.00 136.00 93.00
Ground Water Quality
Standards according to 6.5-8.5 5.0-25.0 500-2000 NS 300-600 75-200* 30-100 250-1000
BIS IS 10500:1991

S.A.

- "1_;,
\t\i

]
b




Regional Office

U.P. Pollution Control Board

Bijnor

Ground Water Analysis Report

Sampling Point:- Ground Water, Tubewell No.3, In the premises of M/s Umang Dairy Ltd. Gajraula Amroha

S. No. Sampling H Colour T.D.S. T.S.S. Hardness Calcium Magnesium Chloride

: Date P Mg/Lit Mg/Lit Mg/Lit Mg/Lit Mg/Lit Mg/Lit
1 21.10.2020 8.29 Colourless 175.00 56.00 94.00 26.00 68.00 18.00
Ground Water Quality
Standards according to BIS 6.5-8.5 5.0-25.0 500-2000 NS 300-600 75-200% 30-100 250-1000
IS 10500:1991
(=) Cj\) i‘]
,,Cj"/_’ 2p2
26°4°
JRF. R.O.




Regional Office
U.P. Pollution Control Board

Bijnor

Ground Water Analysis Report

Sampling Point:- Ground Water, Tubewell No.1, In the premises of M/s Umang Dairy Ltd. Gajraula Amroha

S. No Sampling I Colour T.D.S. T.S.S. Hardness Calcium | Magnesium | Chloride
-0 Date P Mg/Lit Mg/Lit Mg/Lit Mg/Lit Mg/Lit Mg/Lit
1 21.10.2020 8.16 30.00 181.00 41.00 96.00 35.00 61.00 25.00
Ground Water Quality
Standards aceording to BIS IS 6.5-8.5 5.0-25.0 500-2000 NS 300-600 75-200* 30-100 250-1000
10500:1991
* WHO

56 b

JRF.

w2r

% o

SA.

]

R.C._




Regional Office

U.P. Pollution Control Board

Bijnor

Ground Water Analysis Report

Sampling Point:- Ground Water, Tubewell No.2, In the premises of M/s Umang Dairy Ltd. Gajraula Amroha

S. No Sampling H Coliiis T.D.S. T.S.S. Hardness Calcium Magnesium Chloride
e Date P Mg/Lit Mg/Lit Mg/Lit Mg/Lit Mg/Lit Mg/Lit
1 21.10.2020 7.85 Colourless |  465.00 71.00 70.00 35.00 35.00 27.00

Ground Water Quality
Standards according to 6.5-8.5 5.0-25.0 500-2000 NS 300-600 75-200* 30-100 250-1000
BIS IS 10500:1991

Qiﬂ(zpb’

z
J.R.F.

5 L 49

S.A.

)

R.O.




